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From

The Member Secretary

To

Sub:- Standard Operating Procedure for cattple farm - reg

Sir,

Yours faithfully

MEMBERSECRETARY

Encl: as above ftv

l r Geneal: OlZl- Z:rZ91O, 2318153, 23181511, 2318,.15 OEiri'ni 23IA1EO f"n$'r S'sllarY: 8ltt5f
E-maili ms.kspcb@gov.in FAx:0471- 2318L34,23L8'52 web: $'ww'kerala@'nic'in

KERJA,I,A STATE POLLUTION CONTROL BOARD

G A, O I (ru o OUn c m a ejl crrl 6, o 5m cril Go) LCnD 5m G 5ruc d ru;
Pattom P.O., Thiruvananthapuram - 695 004

1. The Chief Environmental Engineer,
Regional Offi ce, Trivandrum/Emakulam/Kozhikode'

2. The Senior Environmental Engineer,
Environmental Surveillance Centre, Eloor.

3. The Environmental Engineer, District Office,
Thiruvananthapuram, Kollam, Pathanamthitta, Alapuzha, Idukki, Kottayam,

Emakulam-1, Emakulam-2, Thrissur, Palakkad, Malappuram, Kozhikode, Kannur,

Wayanad, Kasargod.

Kind attention is invited. The Standard Operation Procedure for cattle farm is enclosed for

information and kind necessary action.



Standard Operating Procedure for Cattle T'arms

cattle in this context refer to cow, oxen (or bullock) & buffalo. This SoP is applicable for Gaushalas

also

1

2
Cattle farms (including open cattle farms) are categorized as Green'

r a" nu-u", of adult animals is less than 5, such units may be exempted from consent

,r*i"*lgrt r".h units shall have control measrres like bio-gas plant, septic tank & soak pit
'system & shaded dung pit with provisions to preve]1t er-ttry:f storm water'

]'he minimum distanci to the nearest residence is fixed as follows:

IW

Adult animal means animal with age 6 months & above'

o"" 
"ari, -i*a with its calf (lesJthan 6 months old) shall be counted as one adult animal'

ii" "r.t". of animals permitted in a farm is proportional to the land area of the farm. As per

the tierata pancrrayat Raj Livestock Farm Licensing Act,2Ol2, one adult animal is permitted in

"r.""rtland.Accordingly,onlyl00animalsarepermittedinoneacreland'TheBoardom"i"f, can use this guideline for frxing the number oi animals permitted and accordingly make

entry in the consent. ihis is applicable for both open & shed farming'

eppro*i-utay, gOl/day of wasie water is generated per animal. waste water is generated during

tatitring of animals, cleaning of shed, cooking, washing of feeding pots etc'

Slo€; pf*t, sepiic tank & soak pit system are ihe yyl waste water trcatment measures in

cattle farms. Effluent Treatment Plant need be insisted for farms with 125 0r more number of

animals. 125 animals generate approximately 10,000 l/day of waste water'

fn" ,irirg "f 
the bio-gas plan't'may be based on the thump rule 0'5 cubic metre per adult

animal.
On an average 25kg dung is produced per adult animal- per day

O*g 6r4,,rl*i Pit-shall be ionstructed with roof and must be above floor level with concrete

il;"; ,rd drainage facilities. Manure should be removed at least once in three months'
-Co-p""" pt O.y piil for manure/fodder or feed waste shall be provided with roof.

M;ilipb ili"r is preferable than single one in cattle farms housing large number of animals'

il;-_g; g"";"d shatt be utilized or else facility.for flaring shall be provided

Ti;e;":ilg"r from cattle farms have high BOD (700-1000 mg/l) & coliform co-unt' Usuallv

BOD/COD is close to one. Hence ETP with MBBR is ideal. The overfloWslurry from bio-gas

pil, 
-;"y 

be connected to the ETP. The treated effluent can be used for irrigation or

discharged as per rules.

For open farming, the following norms may be,used:

;. The fafr may be fenced leaving a buffer zone of 5m around the farm'

b. The usual control measures liki bio-gas plant shall be provided for the shed in which

the cattle staY during night.

The ratio of fecal "olfor-ipCl 
to fecal streptococci (FS) is very important and helps in

ia-"rtifyirg tt. source ofpollution as to whethei it is from animal or human source(septic tank)'

ii*i"g -r"q"irv of complaints on suspected contamination of water bodies this ratio is extremely

.,rs"rutl pClfS ratio is approximateiy 0.2 for cows & buffaloes, 0.4 for chicken and 4'4 for

humans. Hence if the Fd,/FS ratio is less than one, the water body can be concluded to be

"ortumlrut"a 
r.om animal discharges and if greater than 4, then it is from humal sources.
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Distance (il metres) to nearest

residence
Animal number

106-20
252l to200
50>200
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